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PUBLIC ANNOUNCEMENT
[{Avguiatan 14 af the insalvancy and Board o It | v
Liquietation Procass) Asgulaticns, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF BLUE ROCK
HOSPITALITY VENTURES PRIVATE LIMITED

[1 [ NAME OF GORFORATE PERSON Blse FAock Hospitality Ventures

Frivain Limitod

2 | DATE OF INCORPORATION OF AHOA2011

|__| CORPORATE PERSON

3 | AUTHORITY UNDER WHICH ROG —Mumbai
CORPORAATE PERSON 1S

|__| INCORPORATED | REGISTERED

4 | CORPOAATE IDENTITY NUMBER | LMS100MHZ01I FTC21S867
FLIMITED LIABILITY DENTITY
NUMBER OF CORPORATE PERSON

& | ADDRESS OF THE REGISTERED | 501, Floord, Flow207, Embassy
OFFICE AND PRINGIPAL OFFICE | Cenire, Jamnalal Bajal Marg.

{IF ANY) OF CORPORATE PERSON | Narman Point, Mumbal City,

Murmnbai - 400021, Mahsioahise,
Indla,

1 INGILA P LTD, Mr. Prasbivakinan, Mol a:

8L
DATE OF CORPORATE PERSON

Iﬁ asﬂ dwal\llmclmnf
Mmoo Srasi Derkades Cioas Luva,

GPO, Fort, Mumbai-
00004 am. 205 705, b {Shanar Das)
DATE: 2M0TI2026 Autherizad Officar

PLACE: Mumbai Punjab National Bank

Farn Ne. 3 [Seo Regulatica43 (15a}]
DEBTS RECOVERY TRIBUNAL MUMBAI (DRT 1

nd Floor, Colaba. Telenhone Bhavan, Colsba Marcal, Membai - 400 00§
Caso No,; 4652025 Eam, N, 10
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al ndu S of the Dabl Recovery Tribunal |Frozedure) Rulos.
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Regd. Office: 19-A, Dhuleshwar Garden, Ajmer Road, Jalpur - 302001 {CIN:L36911RI1996PLCO11381) 20231 5721 course of RS businoss sy of e assals aer which securty intares (s erebed
APPENDIX IV [SEE RULE 8(l}] POSSESSION NOTICE 8 MST DATE FOR SUBMISSION 270206 rdig Trbural; .
Wharaas, The undersigned being the Authorizod Officer of the AU Small Flnance Bank Limited (A Schoduled Commercial Bank) under the oro [u} you shal e latie ko nocaun far ha S0 prociads rolisad by sile of secured
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Rk ol PuDE: e & . e G Fif \ot:- Eaet: By Jall Froad, y plod No. 40 & 41, Marthe By 30 F,
S o ] i . Gy o Sy P 1,37 38
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At Manish Difip Autl { Legal “Sie Only)+inlerest | ansesvad BHg. plan, North: As par approved Bidg. plan,
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Froperty i Py i Bl
H mmumg Braneh BT & ek [ 5 Gur Fiiga Co. On. | _Ps. 26,25,000.00
.T}{S ,143.00 ﬂna'ms;mmz wmmmwmﬂz Mariciel House No. 814%8uny |~ Re. 2,52 500.00
i, T Coreputers & 002, 8 Redaam, | i EB,000.0 ]
B Ml Wamaivs W“’n’,‘,,?,gﬁ'}‘ THOSA0) st Hasa, D8 Pun s, Wadia Nisk. Adbmeassig an area of 81,23 Sg s
e, Drly] +Interest and other | Eask: Padkisg Space, Wesk: Dpte Land, Morik: Plal be. 3, Sos: Fiat o 1
Mr. Reagani Nhresd Binadane ehargos {Property ks In Symbolic Possesslon with Bank)
3 T8 TR e & gartel of praperly l Gram Panzhisral- Divdce, Wan N0 2122, 50| s = 34 000,00
& Amaunt T 03, Geownd Fl, Stkureas Compen, Néar Dindos Bus Seeg, O Kabwan R, g2 o0
Rt 14,30,957.00 of 13.38 sumirs, 3t Maure-Dindar, To, Dindori, Dis, Rasi, - f—ieooal000_}
Pmp w:mcmum {Fes. Fourtéen Lakh Teirty | Onemed by Mr S3a Mukhiar Aam Meshoobell. which s e, 12,000.00
e Sy Souen ooy +Iniarest | E3st- Shap o D4 ol Mc Sarjey Malose, West- Shap e 02 of M, Nanle,
and arges | Saulh - Goremon Road, Harlh- Progeety of M. Rajerda Distrrukh
(Frageny & in Pliysical Passession wih Back}
] an Gra 21061025 ;mmwfglmmwgﬁ&wmwm s, 12,81,000.00
T & | ul *Shi Semarth Fesiden Ko 1 ] | Rs.1,20100.00 |
Mr. Sactin Prakash Khaimar Rs.732,569.00 |No.125/2, Shivajinagar, sihusted ol vilage Gangaper, Ta. & Disl Maslk, vemed®y [~ Reg 000,00 ]
Wmhmmu Sevwen Lakhe Thirty oo | M. Sachin Prakish Khsiteay which is baunged a undsrn e
J mmnms&wmwmhs«mmmmﬂ - A, Soati- Flat o, 6,
Mg Onky) +Imerest and | Nordk- Sida Margh Space
batis Pussassion wilk Ban
[ twrms umus’%gﬁlgzmamg;‘mﬂ% Ja&uﬁﬂ":n?w:u SHo. ABA, ]
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prop- Plrpd Rl | s oo nznsqnncmmummnmmakmmm 220,
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o Plattarm), hitps:ifwww.baanknet.com,
1Mgrme“ldﬂerm\' contact Mr. ﬂnwhal Elnnh Chied Manager, Regienal Dlﬁee. Hasik Mob No. Q407755072 Asst, Gen, Manager, Satpur Br.
Mod. No, 7798988773, Chief Manager, Canada Circle Br. Mob. No. 7798987341, Sr. Manager, Varkheda Br. Mob. Ho. TT98987338, Sr. Manager,
(Goverdhan Br, Mob No. 7758387344 ~

Bdf- Authorized Officer

Date: 24/07/2026 | Place: Nashik Gentral Bank of Ingia
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Chapter XX [Pursuant to section 374(b) of the campanies
Act, 2013 and rule 4(1) of the companies [Authorised to
Regisfer) Rules, 2014]
= Metice is hereby given thal in pursuance of sub-section (2) of
section 3é6 of the Companiss Act, 2013, an application has been
made fo the Registar of Companies. Central Registration Cenfre,
Ministny of Corporate Alfars that M/s. FARMKART a parinership firm
business entity may be registered under Part | of Chapter XXi of the
Cempanies Act 2013, as a private company limited by shares,
2. The principal objects of the company are os follows: Processing
and Trading of Peanuts, Potato, Aghculture Seeds and ofher
Agriculiure Products etc,
3. A copy of the draft memorandum and arficles of association of
the proposed compony may be inspected at fhe office at SURVEY
NO. 457, HIMATNAGAR — MODASA HIGHWAY, VILLAGE, MEGHASAMN,
SUB-DISTRICT: MODASA, DISTRICT: ARAVALL, GUJARAT - 383274
4. Mofice i hereby glven thal ony person objecling lo this
application may communicate their objection in wiiling te the
Registrar at Cenfral Registration Cenire, Indian Institute of Comarate
Affairs (ICA), Plot No. &, 7, 8, Sectar 5, IMT Manesar, Gurgaon, Haryana,
Indlin- 122050 within twenty-one days from the dale of publication of
this natice, with a copy fo the company at its registered office.
Dated this 29 Day of July, 2024
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